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*551. SHRI MOHANBHAI PATEl: WtI 
the Minis_ at CIVIL AVIA llON AND 
TOURISM be pleased to state: 

(8) whalher any QIlquiry has been 0'-
dered 10 investigate the procedure and 
mMdenance of the W8St:and and Daupt-~ 
heIicorAers of -Pawan Hans- following ttl. ee 
map acciden1s irrJONI1Q 1he helicoptSiS a' 
Vaishno Devi, Madras and Dimapur In re-
cent months; 

(b) I so, when this eilquiry has beGn 
ordered and the composition of the oommit· 
tee; and 

(c) the other special precautions being 
taken to avoid such accidents in future? 

THE MINISTER OF STATE OF THE 
MINISTRY OF CIVil AVIATK>N AND 
TOURISM (SHRI SHIVRAJ V. PATll): (8) 
Yes, Sir. 

(b) A Committee was constituted on the 
9th February, 1989, Shri S.P. Marya, Acting 
Deputy Director General of Civil Aviation, 
Shri S. V. Vaishampayan, Deputy Director 
Engineering, Air India and Shri N.K. Rath. 
Deputy Engineering Manager (Quality Con-
trol), Air India. constitute the Committee. 

(c) MIs Pawan Hans Limited has been 
asked to conduct refresher courses, 
adequate familiarisation training for flying in 
hilly terrain and conducting offshore 
operations. Instrudions have also been is-
sued that the latest meteorological data 
should be made available 10 the pilots before 
CX)fnmelamentof anyoparations in the hilly 
terrUWffshont Iacations. 

(T ransIafj)n) 

Amount ...... tor....., .. AIrporta 

*559. SHRI VI.AS MUTTElMAR: Wi. 
the Minister of CIVL AVIATION AND 
TOURISM be pia ased to state: 

(a) the amount aIocatad to Diradorate-
General m Civil Aviation for security of dlfer-
ani airports in the country during the last 
thrH years; 

(b) the amount spent therefrom so far, 

(c) whether the Diradorata-General 
could not utiZ8 "the fun amount allocated for 
seaJrily; I SO, the reasons therefor; and 

(d) the steps taken for security and the 
amount spent thereon at each airport? 

THE MINISTER OF STATE OF lHE 
MINISmy OF CIVil AVIATION AND 
TOURISM (SHRt SHIVRAJ V. PATll): (a) to 
(c). The Bureau of Civil Aviation Security as 
an independent entity with a separate 
budget came into being with effect. from the 
1st of April, 1987 .• was allocated Rs. 3 
crores in 1987-88 and the same amount in 
1988-89, for incurring expenditure towards 
professional and special services on the 
security personnel deployed at airports. This 
amount is used for meeting expenses of the 
security personnel based at the airports on 
reimbursement basis to the State Govern-
ments. During the year 1988-89. no reim-
bursement was made as no bills were re-
ceived by the Bureau of Civil Aviation Secu 
my. The amount for 1988-89 was therefore 
diverted for other expenses within the Civil 
Aviation Ministry. 

(d) Based on the minimum security 
standards preSCf'i)ed by the Bureau of Civil 
Aviation Security, sacuriIy personnel are 
deployed at each airport. whose strength 
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__ from MpoIt Ie) airport tor ..... ijack. 
ing and perarnat.-18CIdy. 

national ai'parIs. As regards aIher airporIa. 
infonnalion is avaiabIa will Stale Govern. 
ments as they makaaxpandlunt Md ...... 
to the c.traI Government far raimbursa-
manL 
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